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HIGH COURT OF JUDICATURE AT ALLAHABAD
LUCKNOW

PUBLIC INTEREST LITIGATION (PIL) No. - 616 of 2023

Vinod Kumar Dubey And 6 Others

..... Petitioner(s)

Versus

State Of U.P. Thru. Prin. Secy. Nagar Vikas Lko.

And Another Respondent(s)

Counsel for Petitioner(s) . Anil  Kumar Maurya, Dr.Pramod
Kumar Maurya

Counsel for Respondent(s) : C.S.C ., Pranshu Maurya, Ratnesh
Chandra

Court No.-1

HON'BLE RAJAN ROY, J.
HON'BLE ABDHESH KUMAR CHAUDHARY, J.

1. Thisis a public interest litigation seeking opening of three gates of
Pond at Tikait Ral Talab Colony situated at Rajgjipuram, Lucknow.

2. None is present to press this P.I.L. It appears that, by efflux of time,
the cause has lost its efficacy.

3. Accordingly, the Public Interest Litigation is disposed of.

(Abdhesh Kumar Chaudhary,J.) (Rajan Roy,J.)
February 12, 2026

Anuj Singh
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High Court of Judicature at Allahabad,
Lucknow Bench



		2026-02-12T14:05:15+0530
	High Court of Judicature at Allahabad, Lucknow Bench




